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Indian Fims

2305. Shri D. C. Sharma: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that the
Government of Pakistan cancelled the
licences of a number of Indian films
being shown in Pakistan in Novem-
ber, 1957;

(b) if so, what is the number of
licences so far cancelled; and

(c) whether there are any restric-
tions on the export of Indian films
to Pakistan?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) As far as Government of India
are aware, no licences for Indian films
being shown in Pakistan in Novem-
ber, 1957, were cancelled by Govern-
ment of Pakistan.

(b) Does not arise.

(¢) Indo-Pakistan trade in films is
regulated under the Indo-Pakistan
Trade Agreement of 1957, according
to which Pakistan has undertaken to
import from India 10 Bengali and 7
Hindi/Urdu films on the basis of out-
right sale. Government of India have
not placed any restrictions on the ex-
port of Indian films to Pakistan.
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State Trading Corporation of
India (Private) Ltd.

2308. Shri V. C. Shukla: Will the
Minister of Commerce and Industry
be pleased to state what specific and
direct service is rendered by the State
Trading Corporation of India (Private)
Ltd. to the consumers of cement in
India together with the particulars of
diatributing agencies, if any, organised
maintained by the State Trading Cor-
poration for the purpose?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
A statement is placed on the Table of
Lok Sabha. [See Appendix VII, an-
nexure No. 46.]

State Trading Corporation

2309. Shri V. C. Shukla: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the total number of export
contracts for Iron Ore entered into by
the State Trading Corporation of India
(Private) Ltd. exclusively by them-
selves departmentally right from the
beginning;

(b) the total tonnage contracted;

(c¢) the total tonnage actually sup-
plied;

(d) the price or prices at which
contracted;

(e) the handling charges per ton;
and
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(f) the penalty, if any, paid by the
State Trading Corporation?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) Number of direct contracts con-
cluded by the State Trading Cor.
poration is 17.

(b) Total tonnage contracted:

(i) For delivery lasting upto the
end of 1958 and * for which

the prices have been fixed:
22,95,000 tons.

(ii) For delivery from July, 1858
and onwards for which prices
have not been fixed:

From July, 1958 to
1958.—6,00,000 tons

December,

Fiom July, 1659
63,00,000 tons.

(c) Total quantity shipped against:

onward: —

(i) above is 14,62,000 tons; and
against.

(ii) above delivery will start from
July, 1958.

(d) It is not in the business interest
of the Corporation to disclose details
about prices.

(G Port Handling
charges

perion.

1. Bhavnagar . . 7°75

: 2, Calcutia . . . 12-50

3. Vizagapatlam . . 575

4. Kakinada . . 7-00

s. Masulipatam . . 9-2§

6. Madras . . . 9-50

7. Cochin . . . 7-00

8. Mangalore . . 9-00

9. Kandla . . . 7-75

10, Bombay . . . IX-50

(f) Negligible amounts in the nor-
mal course of business.





